
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 02.01.2023  

SL. 

No. 

Name of 

Applicant 
C.A.No. 

Date of 

Application 
Case No. 

Court 

Fee 
Type 

Reject 

Status    

1 D.D.MOHANTY 2/2023 02.01.2023 WA/250/2017 10 C 
    

2 D.D.MOHANTY 3/2023 02.01.2023 WA/251/2017 10 C 
    

3 
R K 

MOHABHOI 
4/2023 02.01.2023 WP(C)/39640/2021 5 U 

    

4 UDAY KUMAR 5/2023 02.01.2023 WA/381/2018 10 C 
    

5 S K SAHOO 6/2023 02.01.2023 WA/34/2019 10 C 
    

6 
R K 

MOHAPATRA 
7/2023 02.01.2023 WA/180/2017 10 C 

    

7 S K SAHOO 8/2023 02.01.2023 WA/198/2017 10 C 
    

8 
MANOJ KUMAR 

MOHANTY 
9/2023 02.01.2023 WP(C)/6777/2022 1 O 

    

9 
S R 

PATTANAIK 
10/2023 02.01.2023 WA/222/2017 10 C 

    

10 M BEHERA 11/2023 02.01.2023 WP(C)/31747/2021 5 U 
    

11 PK LENKA 12/2023 02.01.2023 WA/223/2016 10 C 
    

12 A T NAYAK 13/2023 02.01.2023 WP(C)/34636/2022 5 U 
    

13 A T NAYAK 14/2023 02.01.2023 WP(C)/34636/2022 5 U 
    

14 A T NAYAK 15/2023 02.01.2023 WP(C)/34636/2022 5 U 
    

15 J BEHERA 17/2023 02.01.2023 ABLAPL/11989/2022 5 U 
    

16 R BISWAL 19/2023 02.01.2023 ABLAPL/16367/2022 10 C 
    

17 A MOHANTY 21/2023 02.01.2023 ABLAPL/16253/2022 10 C 
    

18 A MOHANTY 23/2023 02.01.2023 ABLAPL/16252/2022 10 C 
    

19 GYANA PATRA 27/2023 02.01.2023 WP(C)/18298/2013 5 U 
    

20 J BHOI 28/2023 02.01.2023 WP(C)/6455/2007 5 U 
    

21 
J.R. 

ACHARYA 
29/2023 02.01.2023 BLAPL/3372/2021 5 U 

    

22 B B MALLICK 30/2023 02.01.2023 WPC(OA)/887/2019 5 U 
    

23 S.N. MISHRA 31/2023 02.01.2023 CRLMP/1688/2022 5 U 
    

24 D NAYAK 32/2023 02.01.2023 WP(C)/27583/2022 5 U 
    

25 
DIBYAKANT 

DASH 
33/2023 02.01.2023 RSA/153/2014 6 U 

    

26 M.R. SAHOO 34/2023 02.01.2023 WP(C)/4036/2022 5 U 
    

27 D K NAIK 35/2023 02.01.2023 MA/602/1995 5 U 
    



28 P K MISHRA 36/2023 02.01.2023 MACA/768/2020 5 U 
    

29 
SUBAL 

GURDIA 
37/2023 02.01.2023 WP(C)/30851/2022 5 U 

    

30 D J NAYAK 38/2023 02.01.2023 WA/400/2016 5 U 
    

31 S.K. BEHERA 39/2023 02.01.2023 WP(C)/8856/2010 5 U 
    

32 P K PANDA 40/2023 02.01.2023 WA/431/2021 5 U 
    

33 H.K. PATRA 41/2023 02.01.2023 WP(C)/8645/2022 5 U 
    

34 L D SDAHU 42/2023 02.01.2023 WA/601/2021 5 U 
    

35 B S SAMAL 43/2023 02.01.2023 CRLMP/2243/2022 5 U 
    

36 
JAMINIKANTA 

SETH 
45/2023 02.01.2023 CMAPL/232/2021 5 U 

    

37 
A.K. 

MOHANTY 
46/2023 02.01.2023 CRLMC/3865/2022 10 C 

    

38 J BEHERA 51/2023 02.01.2023 CMP/961/2022 5 U 
    

39 
NIRANJAN 

ROUT 
52/2023 02.01.2023 CMP/480/2019 5 U 

    

40 M R SAHOO 53/2023 02.01.2023 CRLMC/1625/2022 5 U 
    

41 H K PATRA 54/2023 02.01.2023 CRLMC/2229/2022 5 U 
    

42 C R SAHU 55/2023 02.01.2023 CRLA/548/2017 5 U 
    

43 D K BEHERA 56/2023 02.01.2023 COPET/4/2015 5 U 
    

44 M D BISWAL 57/2023 02.01.2023 CONTC/6624/2022 5 U 
    

45 P K DASH 63/2023 02.01.2023 WP(C)/29117/2020 10 U 
    

46 

M/S MIHIR 

KANTA RATH, 

G.D. NAYAK 

64/2023 02.01.2023 ABLAPL/12063/2021 5 U 
    

47 
SATYAJIT 

SAMAL 
65/2023 02.01.2023 WP(C)/38670/2020 5 U 

    

48 
SATYAJIT 

SAMAL 
66/2023 02.01.2023 WP(C)/38735/2020 5 U 

    

49 
ARUN KU 

JATI  
67/2023 02.01.2023 WP(C)/10947/2022 5 U 

    

50 
ARUN KUMAR 

JATI 
68/2023 02.01.2023 WP(C)/6537/2018 5 U 

    

51 

SANJAY 

KUMAR 

BEHERA 

69/2023 02.01.2023 WP(C)/4667/2010 1 O 
    

52 M K MOHANTY 70/2023 02.01.2023 WP(C)/10034/2022 1 O 
    

53 T K BARIK 71/2023 02.01.2023 WP(C)/32847/2022 5 U 
    

54 T K BARIK 72/2023 02.01.2023 WP(C)/32845/2022 5 U 
    

55 J P KAR 73/2023 02.01.2023 WP(C)/8128/2019 4 U 
    

56 J PRADHAN 74/2023 02.01.2023 WP(C)/33354/2021 5 U 
    

57 A K MISHRA 75/2023 02.01.2023 CRLA/20/2016 5 U 
    

58 
SHARMISTHA 

SAMAL 
78/2023 02.01.2023 WP(C)/35510/2022 10 C 

    



59 

BABITA SAHU 

(CENTRAL 

GOVT. 

COUNSEL) 

79/2023 02.01.2023 WP(C)/22497/2021 5 U 
    

60 T K BARIK 80/2023 02.01.2023 WP(C)/30428/2022 5 U 
    

61 T K BARIK 81/2023 02.01.2023 WP(C)/32849/2022 5 U 
    

62 
PRAKASH CH 

DAS 
82/2023 02.01.2023 CONTC(CP)/138/2019 5 U 

    

63 
BIKRAM 

BEHERA 
84/2023 02.01.2023 WP(C)/26450/2019 5 U 

    

64 T K BARIK 85/2023 02.01.2023 WP(C)/21704/2022 5 U 
    

65 T K BARIK 86/2023 02.01.2023 WP(C)/29516/2021 5 U 
    

66 T K BARIK 87/2023 02.01.2023 WP(C)/32844/2022 5 U 
    

67 T K BARIK 88/2023 02.01.2023 WP(C)/24798/2022 5 U 
    

68 D BEHERA 89/2023 02.01.2023 WP(C)/33968/2022 10 C 
    

69 
SARADA 

NAYAK 
90/2023 02.01.2023 WP(C)/33905/2022 10 C 

    

70 D BEHERA 91/2023 02.01.2023 WP(C)/34507/2022 10 C 
    

71 M K PANI  92/2023 02.01.2023 WP(C)/12368/2005 5 U 
    

72 
KABIRAJ 

SAHOO  
93/2023 02.01.2023 WP(C)/6519/2011 10 U 

    

73 M R PANDA 94/2023 02.01.2023 WP(C)/4653/2010 5 U 
    

74 M D BISWAL 95/2023 02.01.2023 WP(C)/22083/2016 10 U 
    

75 J M BEHERA 98/2023 02.01.2023 WP(C)/35330/2022 10 U 
    

76 P R SWAIN 103/2023 02.01.2023 WP(C)/21601/2014 5 U 
    

77 P R SWAIN 104/2023 02.01.2023 WP(C)/20920/2018 5 U 
    

78 H K PATRA 105/2023 02.01.2023 WP(C)/8649/2022 5 U 
    

79 T.R. DAS 106/2023 02.01.2023 ABLAPL/14910/2022 10 C 
    

80 
PRAKASH KU 

JENA 
107/2023 02.01.2023 WP(C)/10944/2022 5 U 

    

81 S PRUSTY 109/2023 02.01.2023 WP(C)/33102/2022 10 U 
    

82 S PRUSTY 110/2023 02.01.2023 WP(C)/33102/2022 10 U 
    

83 A K BEHERA 112/2023 02.01.2023 WP(C)/13986/2015 5 U 
    

84 S BISWAL 113/2023 02.01.2023 WP(C)/8586/2003 5 U 
    

85 D D MOHANTY 114/2023 02.01.2023 WP(C)/26752/2022 5 U 
    

86 D D MOHANTY 115/2023 02.01.2023 WP(C)/23880/2022 5 U 
    

87 J P KAR 116/2023 02.01.2023 WP(C)/3302/2006 2 O 
    

    
Total  535 

     

N I C 

  

 


